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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.20781-20782/2001

(From the judgenent and order dated 14/09/2001 in CMC 1253/91
and 3691/91 of The H GH COURT OF PATNA)

Bl NOD KUVAR GUPTA & ORS. Petitioner (s)
VERSUS
RAM ASHRAY MAHOTO & ORS. Respondent (s)
(Office report on default)
Date : 05/09/2003 These petitions were called on for hearing today.
CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. S| NHA
For Petitioner (s)M. P.S. Mshra, Sr.Adv.
Tat hagat H. Vardhan, Adv.
Vi shnu Sharnma, Adv.
Swar upa Reddy, Adv.

Amtesh C. Mshra, Adv.
S. Chandra Shekhar, Adv.

=s5s%

For Respondent (s)M. Rudreshwar Singh, Adv.
M. Shishir Pinaki, Adv.
M. Tapesh Kumar Singh, Adv.
M. Sanjay Jain, Adv.

M. B.B. Singh, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

Learned counsel prays for and is allowed four weeks' tine, and no nore, to take steps for serv
ice on respondent Nos. 7 and 9 in S.L.P.(C) No. 20781/2001, failing which the petitions shall
stand di sm ssed agai nst the said respondents without further reference to the Court.

(Al ka Dudeja) (Suraj Parkash)
Court Master Court Master



